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Remedial measures to extend help to loss making farmers

*251. SHRI A. VIJAYAKUMAR: Will the Minister of AGRICULTURE AND
FARMERS WELFARE be pleased to state:

(a) whether Government is aware that high yield of vegetables, such as onions,

tomatoes, brinjals, etc., caused loss to farmers in the country;

(b) if so, the remedial measures taken to extend help to loss-making farmers;

and

(¢) whether Government has any proposal to train farmers to make value-added

products from the yield, such as onions, tomatoes, brinjals, etc.?

THE MINISTER OF AGRICULTURE AND FARMERS WELFARE (SHRI RADHA
MOHAN SINGH): (a) to (c) A Statement is laid on the Table of the House.
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Statement

(a) and (b) No Sir, high yield of vegetables such as onion, tomato and brinjal
has not caused loss to farmers in the country. The demand for fresh vegetables in
the country is increasing due to population growth and change in dietary habits. In
order to meet the demand, production and productivity of vegetables has increased
due to interventions of Mission for Integrated Development of Horticulture (MIDH)
and other schemes of Department of Agriculture, Cooperation and Farmers Welfare.
However, in the absence of efficient supply chain infrastructure, the perishability
of produce sometimes causes losses to farmers. In order to minimize such losses,
Government of India is implementing various schemes for creation of post-harvest

infrastructure.

Ministry of Agriculture and Farmers Welfare is implementing Mission for Integrated
Development of Horticulture for development of horticulture including creation of
infrastructure for post-harvest management such as cold storages, processing units,
pack houses, pre-cooling units, controlled atmosphere storage, reefer vans, integrated

cold chain and low cost onion storage etc.

Ministry of Food Processing Industries is implementing Pradhan Mantri Kisan
SAMPADA Yojana (Scheme for Agro-Marine Processing and Development of Agro-
Processing Clusters) for creation of modern infrastructure with efficient supply chain
from farm gate to retail outlets so, that farmers can get better prices for agricultural
and horticultural commodities. Ministry of Food Processing Industries has also launched
a new Scheme “Operation Greens” for tomato, onion and potato crops to promote
agri-logistics and processing facilities through Farmer Producers Organization (FPOs)

with professional management.

To protect the growers of perishable horticulture commodities from making
distress sale in the event of a bumper crop during the peak arrival period when the
prices tend to fall below economic levels and cost of production, Government is
implementing Market Intervention Scheme (MIS). In addition to this, Government is
working on creation of an institutional mechanism, with participation of all concerned
Ministries, to develop appropriate policies and practices for price and demand forecast.

This will help horticulture farmers to take informed decisions.

(c) Various institutes of Indian Council of Agricultural Research (ICAR) like
ITHR Bengaluru, Directorate of Onion and Garlic Research (DOGR), Pune are
providing hand-on practical training to farmers for making value added products of

tomato and onion. Further, Government is providing training through Mission for
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Integrated Development of Horticulture and scheme of “Support to State Extension
Programs for Extension Reforms” popularly known as ATMA for latest agricultural
technologies and good agricultural practices in different thematic areas including value
added products of crops of agriculture and allied sectors to farmers to increase farm

income.

SHRI A. VIJAYAKUMAR: Sir, during the season time, throughout India, there
is excess production of tomato, brinjal and other vegetables. Excess production is
there. Sometimes we also see in the TV, in our State also, that people are throwing
tomatoes in the streets. Will the Government take any steps to market that during

the season?
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SHRI A. VIJAYAKUMAR: During the peak production time, the Government of
India take these vegetables from one State to another State. They are transporting

like that. Will any arrangement be made in the future?
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SHRI MANISH GUPTA: Sir, I would like the hon. Minister to clarify one or
two issues. The main issue is the cost of production, and this cost of production
will stop the loss to farmers as we have done in West Bengal where farmers' income
has been tripled. The question that I would like to ask from the Minister is this: Is
there any move of the Government to reduce the cost of production of farmers by

reducing GST on pesticides and fertilizers?

MR. CHAIRMAN: That is a question connected with the Finance Minister.

Secondly, the Question is specific about onions, tomatoes and brinjals.
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MR. CHAIRMAN: Now, Q. No. 252, questioner not present. The Minister may

lay the answer on the Table.



